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OPEN aJURT 

CENTRAL A [1¥1I N IS TR AT I VE TR I BUNAL 
ALL AHAB AO BENCH 

ALLAHABAD 

ORIGINAL APPLICATION NUMBER 842 Of 1998 

TUES DAY, THIS THE O?th DAY or SEPTEMBER, 2003 

HON'BLE MR.JUSTICE R.R.K. TRIVEDI, V.C. 

HON'BLE MR. O. R. TIWARI, MEMBER (A) 

Chandra Shekhar Mishra, son of Shri Siddhinath Mishra, 
resident of Village Chm a npur, Post Office Chm a f'l'ur, 
District Sant Ravidas Nager (Bhadohi). 

• ••••• Applicant 

(By Advocate : Shri Rakesh Bhatt) 

VERSUS 

1. Chief Post Master General, U.P. Re gion, Lucknow. 

2. Superintendent of Post Office s 1 Varanasi Division, 
Varanasi. 

3. 

4. 

Union o f Indi a through the Director(Post Master 
(;eneral) Head Post Office, Allahabad. 

Up Oak Nirikshak Pachchim i Ma nda! Gyanpur, 
Dis t rict Sant Ravi d as Nagar. 

s. Brij Lal, son of Khelari, resident of village 
Bhakor a , Post Palhaiya, Dis t rict Sant Ra vidas Nagar, 
Bha dohi. 

• •••• Respondents 

(By Advocate • • 

0 R 0 E R 

Shri Amit Sthaleker) 

- - - - -
By Hon'bl e Mr. Justice R.R.K. Trivedi, V,C. 

~ appointment of V--
In thi s o.A.Lrespondent No.5 Brij La l has bee n challenged 

on the ground of his e ci.J c a tional qu alifications. For this 

d i s pute order has alre a dy been p a ssed in O.A. No.534 o f 1998 

~ \e_ Pe.~""' 
a nd directionl g iv e n to Oli e f Po s t Master Cieneral(respondent No.1) 
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to hold BJ_~ enquiry and pass necessary orders. As the 

order has already been passed in ll>.A. '" 534 of 1998, this O.A. 

is also being disposed of on same terms and conditions with 

further dire~tion that applicant shall be given opportunity 

to adJ ce evide nee. 

There will be no order as to costs • 

shuklal-

• ~>'­
Member (A) Vi ce - O'lalr11an n 

• 


